143 Calling attention

CALLING ATTENTION TO A MATTER
OF URGENT PUBLIC IMPORTANCE

Repuction v NEwsprINT QuoTa Te NEws-
pPAPERs ANp PeriopicaLs

ot wndln gAY ()
g, & ma @ owwr ¥ AW K
AR oAt gar  afgwmi &
yEfed &y S1Y g gEary FE
¥ 30 wfwrg &Y #AN fomy Iy
ge-maeqr X wfaga gw@ 93,
T AT AT JAT T WA T
s feamar g1
[MR. Dreuty CoHAIRMAN in the Chair]

THF MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI I. K. GUJRAL):
Sir, as Honourable Members are aware, a
cut of 309, has had to be imposed in the
newsprint entitlement of newspapers for
1973 74 because of a shortfall in availa-
bility arising from world shortage. The cir-
cumstances leading to the imposition of the
cut are as follows:—

Early this year, the Ministry of Finance
had approved a quanuty of 2,45,000 tonnes
of newsprint for distribution to newspapers
in the country. This included indigenous
production (Nepa Mills) of the order of
40,000 tonnes, which, after deducting a
109, compensation for higher grammage,
left a quantity of 36,400 tonnes for distri-
bution. Thus, the newsprint visualised for
import was 2,08,600 tonnes,

No difficulty was initially envisaged ip
prouning this quantity of newsprint from
abroad. This was because existing long-
term commitments  with Canadian and
Scandinavian  suppliers and Trade Plan
provisions from rupee sources alreadv ac-
counted for 1,61,000 tonnes. With an addi-
tional 20,000 tonnes offered by Bangla
Desh under a global tender, a paossible
22,000 tonnes from Canada under Aid and a
contracted quantity of 9,000 tonnes of glaz-
ed/rotogravure newsprint, the quantity vi-
sualised for import stood more than fully
covered.

This anticipated availability has, how-
ever, not materialised for the reasons set
out below:
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The Canadian and Scandinavian suppli-
ers insisted on re-negotiation of existing
contracts with them on the plea of dollar
devaluation. Legal opinion obtained by the
State Trading Corporation was that the
stand of the suppliers was untenable. It
was, however, felt that arbitration or legal
proceedings in the country of the defen-
dants could be time consuming and might
result in delay in, if not stoppage of, sup-
plies from these sources for one reason or
another. As no alternate avenues of pur-
chase were open to cover the quantities in-
volved because of the world shoitage, it
was further felt that we should take the
maximum possible advantage of the exist-
ing contracts. Re-negotiation of the con-
tracts was, therefore, started and the te-
sult was that, as against an anticipated
quantity of 70,000 tonnes from Canada,
only 60,000 tonnes has become available
and from Scandinavia, as against 30,000
tonnes, only 13,000 tonnes.

So far as the Soviet Union is concerned,
agreement on price has been reached for
the supply of only 28,000 tonnes as against
the Trade Plan provision of 50,000 tonnes.
Negotiations for the balance quantity are
to be held by the end of 1973. Crechoslova-
kia has offered only 5,700 tonnes, as against
the expected 7,000 tonnes and price nego-
tiations aie in pirogress. Poland will be
supplying only 1,000 tonnes as against the
expected 4,000 tonnes.

In the case of Bangla Desh, although
they had tendered for a quantity of 20,000
tonnes (10,000 tonnes firm and 10,000 ton-
nes option), they have so far contracted
for the supply of only 10,000 tonnes.

Under Canadian Aid, no quantity is
available so far Against a tender enquiry,
there werte only two offers of newsprint
The newsprint offered was in specifications
not acceptable to newspapers in this coun-
try. Negotiations with Canadian supplies
are still going on.

The official delegation which accompani-
ed the Prime Minister to Canada also took
up the question of securing additional sup-
plies of newsprint. The efforts initiated
then are being followed up at diplomatic
and other levels.
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Thus, actual availablity so far of news-
print, both 1mpoited and indigenous, for
allotment in the licensing period 1973-74
works out to 1,63,100 tonnes. Of this, a
small quantity has been set apart for new
newspapers.  This leaves a quantity of
1,57,100 tonnes for allotment to existing
newspapers whose performance by utilis-
ing newsprint during 1972-.73 is estimated
at 2.30,000 tonnes. This performance having
been taken as the basis of cititlement, the
newsprint available can meet only 68.309
of requirements. In oiher words, there is
a* shortfall of 31.709. Hence, the entitle-
ment of a newspaper has been subjected to
a cut of 30°,. It is specifically provided in
the Newsprint Allocation Policy that any
addition to .acwsprint availability would be
reflected 1n a cortesponding reduction ot
the cut imposed.

The cut of 309, will app'v uniformly to
all newspapers in view of the judgment of
the Supreme Court in the newsprint case.
Goveinment will, however, endeavour to
extend the maximum possible assistance to
small newspapers within, of couise, the
four walls of the allocation policy.

In view of the world shortage of news
print, the piices of imported newsprint
have gone up As agiinst the prices ob-
taining in 1972-73, supplies of standard
newsprint fiom Canada will. on an ave-
rage, cost U.S. $53.34 (Rs. 400.05) more per
tonne, fiom Scandinavia  U.S. $15 (Rs.
112.50) more per tonnd, from Bangla Desh
Rs. 143 more per tonne, from U.S.S.R.
Rs. 582.17 more per tonne and Poland Rs.
5206 more per tonme. The price of Crechos
lovokian ncwsprint is still under negotia-
tion.

-~

The cut in newsprint entitlement and the
inctease in the price of newsprint will
necessarily have their «ffect on newspapers.
They will have to cont'in their performance
within the authorised quota by regulating
arculation and page lcvel. Buffer stocks of
the State Trading Corporation at all the
four port towns of Bombay, Calcutta, Mad-
ras and Cochin have heen virtually deplet-
ed. Newspapers dependent on them for
newsprint are likelv to experience difficulty,
pending 1eplenichment of stocks. The posi-
tion should improve somewhat with the ex-
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pected airival of supplies from  Bangla

Desh in Julv and August and more appre-
ciably when shipments from other sources
start arriving in September/November. It
is difficult at this stage to say how the
economies of newspapers in the country
will be affectcd. This is because no ade-
quate  and 1cliable data are at pres nt
available with Government on the econo-
mics of the newspaper industry. It is pre-
cisely for this i1eason that Government have
appointed a Fact-Finding Committee to go
mnto the question in all its aspects.
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femr & 5 agl & gosr 7 auw
R AR IF IW W gEive g
fog amr wfFr zad oy awafss
QN F ag ST w@g w1 fawrr
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gfer Fefe v & <t 5 oA
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garr @ ag g W fe AEE-
ot w1 Ten fFE TFR § 9weT
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& fa¥, sa s {, wHTAREA
F AEHIX WE@T AT § A
#t gfie &) ar a8 g9 sqA
FFTT AT ATl 39 sE@ & gfw
F T ugo Ho o IR TE
G FT S feUrEdHe ¥ AT A
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[#ft srdrer yaTE AT ]

frr @ gffod am & sy
fraqr & o swwTr qfvow o ® fF
g ¥ wefyr @ w4 @ &
gy fom www fawwer F W
fat ¥ mmfye & asgawa @
I HY FT UHodloHTo FH AT
FT uFFAT A HC gwar a1 fw
frat wETaEar € SR gER AET
ST 2} AT SEOEA § IS SEY &H
g Wit ag ww fF g @
qgaraq O §1 99 wWg AT A
WET gFar 97 ofed o« fagar ®
F4 g A A Ffears e g
T =@ O ey fRar | 39 A9G
#ATST A &Y & WET fo@m I D@
s FT A ag  SF T ¥ FEI-

frag 7@y #T @®1 1 ar 9Es fa¥
gu oamr g1 fex mwow w7 f

widfam wdw ¥ W A
¥ fmade =aw a1 SEw faeew
ST gET AT St aEgeEdy  faee
fFmr war—se fF oot sTEREEar
CTO R L e B G )
F far feaat Y St F7 awd
g @ fm v w1 faerma faar
t zm faovw & fod b &9 §
Iq #OFT 9aT 91 Jr faa | F
g & f-4HT FT AW § T Sy
STEUIIE AR T 2 A JoTHOTo
F a0 ATH HIEH @OF gt oy
WX Sq FouFoUo &F HIT HIHH
GEZ R AR O B G 1 A
Y 937 ¥R SH Wy ST ®-
We F9 § o+ |19 samTe A7
ITY T HW WIS HET FT F,
wix gefaz 3w 4 qufq AT W
¥ g% 39 3fee ¥ @y w9 Amaeur
T F7 TEY A

HH, TG TF AT ST HT

importance

a3, g IEA Y g &
Y g9 1962-63 F WX S AWM
foeg & vu% =Y fFg =R R
IR qEET W SHH g A
FASr gy A AfEA 1963 To H
FALT TAT AR ITFT NG AT
% AN AG & wF, gATH S
qafas AeefeT #r FHT § [EA
Y goar SR P & 5 o O
g zm sfe ¥ F gwE
Ty fRary ot wfra @
&L g af wrt “F fgrgear aigw”
H guTET BqT § ¢

‘It has, however, deferrcd considera-
tion of 1ts other proposal for produc-
tion of 133 million tons of paper pend-

ing detatled examination of the various
projects envisaged ™’

wWHT waww g fF wnfw s
& meae Y W IR & iewaw &
gftez & &1 AT off JEFT SWY
F foar wm &1 @ sger Wy
IWTE 9E7 qME@7 § 1 §@T a% FEan
I F AW g, AET WY
fasraat #r wAr TEr FIY aTEr
g, f@¥ ogaw a™ ¥ ag A
aea & s ¥ smer fammw
foar, fagar & fasmm faear @
ag @, ar f&r @I fEr a3
g9 T=AT {1 qg 9reEr w1 fAad
AT WA 9% g9 ®WR qfE
gra fasmw @Y & @Y e
U G S9N ¥Esd ©0 «Ed
ar s fqOdy @ g e fad
gl 1 ZgF ARG N owwrfad g
9T, ST S GEMAR g ag qgd
F wAd A EET gwa g
W W F1 g W ¥,
WY ¥ UF gHE AMATYA A7
TG FEA A EI A Iy AW
g T T gEERTE sy
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aratfes  @EFor g &7 fa¥
30 qvHe FERT FT FATA AT §
FT ENIT | I% AEATT & AT H9
R AFR F H=RL AT 30 ITEE
# faedr g1 FT w@Ar g fF
T AT F¥ F faeger @l ween

gl

(Time bedl nings)

A W TFRX ¥ qEFET A G-
Afsa &1 & H@A”  F AT
gFed #, fAOd =@ o g0 wE-
fafedt 7 faw @F 39 U
g AER F gfmaa wsaw &
TF W g

SHRI I K GUJRAI My honourable
friend s entire cnunciation can be dividod
mto two parts facts and fiction 1 may
first deal with facts The basic point
which T tirted to make i mv main sta ¢
ment was that we had longterm con
tracts with all the countries Some news
papers have also written cditonally or
commented as if India did not have long
term contracts  India did have long term
contracts STC had longterm contracls
with Scandinavian countries and Canada
and of course with Rupee areas which
was 'n the lIrade Ilan a1tself Veary un
tortunately, as the piices started rising,
all of them backed out I had high hopes
that mv friend would focus his heat on
those who have backed out of contracts
and commutments They backed out of
thar long tetm commitments I'he contracts
were for three vears and 1n the third
year they backed out because of price rise
In myv statement I had indicated two alter
natives One was litigation and the othes
was 1enegouiation I can give, 1if the
House wants, more detatls about the long
term contidacts The long term contiact
with Scandinavia was for the firm supply
of 20000 metric tonnes, and the optional
supplv of 10,000 metric tonnes

st SErEl S 9Ed . 91N
& F o Ay g Y FEae

i .
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W gdo &o WX W AT
AT FREA @A FY Farg O’
greafaar #T 7 FET, HATST AT

FZ § A9 H{ET AR
¥ AT g1 wedAfaar ¥ gw Ay

g a7sT & g5 7 § AR FW A
R AR T FB AT g, AHew
JU Arodrom;To {, qreAvs T, AFI-
eniafeaqr §, St oAFrST-NEr IA g
SaTET FATfEET g 4ET 3 W &
I ¥ W AT F AT AT
FTAT AT, IHA W 2 ®A{ & Q&
FTEFe AT IqEr oW N AT
qedEy ¥ A9 #X g fF S=n
qIY FEFE FT AF fFAT) ITWH
21, fom Fm9 F FAX ITFT AR
19 FAAT 47 9§ 9 W I A
§ fau dar adr g1 afr 9w
heedafam & @ia @1 T R
qMa g a8 O, uF ar g fF
g A w1, fafetaw @y,
FfFT S99 a9d AR AMA HqA(HA
g @ 6 fF we g AR wfe-
T W W9 QI Al ST T
fqar & 98 @t T fAw @F gafag
g AifEdT AT qET FAST F
gid Y, esdfawr & @i Wy
®F F UG AT FATfESr &1 Hfde-
A€ AT W@T AMFT A FT Ffwe-
¥ve TG @1 aaifE ge aq ag fA-
foqe 3@ &) 3T W F A
¥ ®F ¥ g 50,000 7 g av
fqaaT 8, 59 a9 28,000 A AT
o foar foasr sHa aiwr ao
g ouga & afea W1 22,000
3, WEr A9 @IHw U wg, 9
gatfed® ag HET FW T A
¥ wifet &7, gafag o fefesedr
aré ag ot AR 9w zg wrd
fie St gwt @1 ¥ SEI WE



151 Calling attention

[ ardo Fo o]
qATs A, IT Al F, @ J TER
#1 fsdequma gur, ag aQar fasrer
f& ¥ Awq wiweg ¥ o
T, safay 4@ fF midee wd
ey a8 f5 ag @9 gu A& &
~—ag gu ¥, T 91 afew ag
T S| e fzar)  gefac
S g qafaw swdfifew 0 oan
ggar 7 fr fedt w9 woar 2
f5 98 A 9 Wwide 57 @
g ¥, 7 gy @R o9x ged
g g1 wmiwAe ¥ oA dder ¥
A EH AT ¥ FO= FO9 70,000
AT ¥ A fow qW F 9T 4,
qg FWA FGTH F AT 60,000 &
AT fHgr agn, g 10,000 &
TR I g1 | EheeAfaur i
¥ 30,000 =T JA A, TN §34 >
q1F TN 13,000 A FT faar
®F gAF! 50,000 & famr Fvar
o1, I§A 28,000 TA FJAT AR
fFar~—22,000 = FT AT WG
1 g o qqifed o 9 Eay
g9g g g1 AN & gwh daen
T AT @ 4T |

@ am S A fax q sord
ag a8 & f& wr gw wm a%
e FIQ & TWT g qFE ALY
T\ 99 9 UFT Ig FIQ &
& aFar wime W@ 2, a5 <
Gfe g ¥ g%a & f& fod
FifzdT sgar A g ag aifedr
g @y &, s fFowm g
afeg or F1E goAr FuT WY
IE {qFL U, qr 3 fequw
4T 7 g% fou AT ugt 2
fF o @t sewr fer ¥ 3@ ar
FEHANT 31 fier wRar Ag

TF oA AR faw 3 gy oW
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Ford ft f5 2 gww fgmE™ B
g oAt fegraT & 999, UHodNodle
FY, S FE GBI 9 W ITHT
U RN AEl IsET I TF A
A 9z A § @ v f§ 3@
axd, fagac ow, faaw  Fifed
g gl A SuF gafeas gara
A 1 W F@ QA WEH g
TE—oT § TFT FOETS  FEIATA
T FA——F  AG ERAA g
&R @y FY adr "o wd g,
i guEr @1 & A WEH AIH
HEY gU | W S Y A qEAA A A
EEd &Y, wgew uw faw
gt foga drew Fafadr 40 AW
g # o AT I WA 50 FAW
=4 94 ¥ fAu o= g9 w®
Tg q g AW w1 AE @ o R
s faw @l 9 FW FT I )
SOt &Y &AW % W ogm @y A
THAIO Y 1 S A & qR”T
aEw gEt fF ag e dr fE
¥ gl faw wH g oA Sy
oTHT X oY ¥ F dFdr F wfas
T I o @ fEew WY a@d
A AN Sear W ATHIA F W7 AT )

oF 17 F1 A7 eq  Fad
frs fagv "mfoge w9 @6 W
graeg ¥ Ry @A, g IENEE H
W{Tﬁ"fffﬂ'@ﬁﬁmgo o THo
uge ¥ frgieefem ~wma 1 F1$
Wt Anfguaa =T o WY SANEE
T g a1 faad gEerd F qEr-
e WX 9F AAS A g AR W
dax ¥ ¥ oA omifEw ¥ gwe
fFft am 7 ar # I qer AR
7 et wide ¥ an d geri
g9 ot oF SEREE FATRT T
g & AR A st g )
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F aqqmE & F) IH W A@RN
w1 #¢ wfafafa & g1 g+
OqHT wEgEY & Ivg AGE AW F
fau wgr 1 &9 7 ot  SANIA
T¥ AT AT IR AR &AW
TF 0 fAqT % ggr 9% AW GEEr
FI4 & AT =Ty, gT WF X, g7
TFT 97 HTZ0ZoUFo THo & &N
gaed ¥\ Fafac ww wE o
farige #3971 AT ag A
Fg aar g f& sg&r 7 ad AqH
A N fF oFr @7 aren g, ag
Ag A A Fg HHar g fw S oW
fer w7 § a8 ITH AQA TE 9
ag ag A1 g Fg AFar g & wA
gaar @ g7 NG A ARST >A
AT g AT IR 3@ OASA &
FEFEI Al ) WIS 39 a%g ¥
TeEl ST ald A SHIAA gar
fear s, ¥ @@E ¥ Ay WL
%153 TG 2

OTS gATR aTeq A TS qfyat
F1 fax fvar1 aoeam ofxsr
AT JA AT g W arfaarde
F gy A9 § W@ @ad H
¥ FvA F fquw w4y ased™
afswr #1 1972-73 F fau fSaem
®eT wAre fwar wr 91 9g SE+r
R F QA 2 fear vy afeedt
78 g¢ 5 1972-73 & fouw foaan
wfzr fgar wor o1, SOd [ ATE-
g 1 ag JEAAIT TG FT T0AT |
T Fg ATSART FT JEATRS G
FL IHT GT THH FATRT I TE R )
gW  Amaw ¥ gEd §, #+
2 RS ¥, WX IH7 FT AL ?
gFY §1 TR A& g
AES FXA F fIFITE IR g
X I9H W e ¥ OATAr
A foar g 1 38 are9E 6t g ani
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T 1973-74 F w2 fgars Iad
R W % fAr w8 3 gAR
Qi WY & UF FAIFT F@IC 9
Y AFt F#T  f@Er wre w7
12 92 ufgar gaFr TATE &2
fF g8 #9AT #AE@IX qq F W
g a1 et T g & I F AqA-
fetsh FaT Fgr ST qFAT §, I A
qq §T A GFA g1 ofEA
UF 919 dg g [F a4 FEAX T=T
TG W AR A TF HS! 1 g
f¥ a8 "Ea w9 S FW #T
W g fEgeam F1 #+E oY
FEIR q< A qE@T A8 § AR
T3 qeg F1 %¢ feew 1 =g
I €T ¢ fF @ AW ¥ ufewa
&7 § WX #g qirww & g
¥ oo g8 1 UF 9@ 9 W
e W @A AAF 3 AR 9% qg

<

g 5 9g wfeFa gard 9 g€ "
g oaw A g & gEfyee
F AEA 2

T HeRq, ard gfvar ¥
foaar ~afTe aqar & I9F 40
sfaga fas &aer ¥ AT )
gfrar & faadt =afee & a@mw
g SEFr 10 wfgmw mafr ar
J@T &1 TEST A g8 fAwean
gfF o Io @Uq a3 S a1 SEWT
AT qra 4741 A A 9T qEAr
g frgx @ agt & Y wwz dar
g AT AT IFFT FOT Fg A1 fF
oRfHFT F AT FATAT FH @Y
T oA faadr gag ¥ wfedfaar
o FATRT ¥ dazfar a1 g 7%
w8 g feures at av ¥ v ;gAY
wHfiar T [E AEN FL OqF
g gl a@ 3 fF SO gw
9 O¥ U OHE A qT AT

2
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|57 aTEo Fo TITTA]
fergeam & wweT AW & o
FFO § ST FEard S Al
g WX IEHR 40 FAT & H
NERE BT &1 &9 I & &
ifam w7 W) g & 3EE SRwE
A g WA WX IER TS
FCAT & A7 3N I A AW ar T
f SET 1 S A gH ad W
T IZ 2 98 80 I A & § |
zg a® ¥ & AN qfzad dae}
T g WA uF WEAe FHEX &
HTE T 3 AYE I OFE A W
aaw o faar &) @@ fewmEa
ST A T Vg & SAE  qrel
AT g1 da¢ %% a9 ¥ TH A<E
F wre A & fag amgae
fa% o1 § WX T a1 @ T &
Y ARGV A U I G
ag fadt 4 fHd agv 59 9 1 raq
SI@IE ! HT AT 3T 99 qAI &
o 7 @ R SoAE agEy )

UF a1 7 AR FEI ARAT §
AT 39 F3 891 @ W AGr Srav
Z1 owe fox o#w@1 ar @y S
g WX aFAFIA  FY ¥Ed § IR
q gHAT A8 FEd & [F waarr A
ARAT AET g0 AT FE OTH TR
AT A A G AHAT ¥ FgAT
SIECIIE S C O C LR G S I A R
# qifeEdt g g1 waAde &Y
qifadt a8 2 % 30 T8 & HEar
W TG, ¥9 eF W OHEIR @F &<
TH Woh % WEA @9 997 3qMw
g9 WIEH AW 99 &1 EWRAET &0
UF AT WEF W9d F 1 T
gaTd arfer@l TEr g, ag 1 Fredre-
gaw u FiagHT § foed 919 gw ay
§C &1 R TE AT AW qE0
fe gn ST gq g # feafy
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a1y 2, & i foedroar @ g

SHRI K P SUBRAMANIA MENON
(kerala)  Sir, the honourable Minister
gave a very long statement explaining as
to how this thing has come about But,
Sir whatever may be his explanation the
fact 1s that as in the case of other neces
sirtes of life, one more item of scarcity
has been added now  From shortage to
absolute scaraity, now we are entering the
newspunt also

Now Su the matter 15 not so sumple as
the Minister has ewplained These things
could have been forescen when the dollar
was devalued last year and agamn there
was devaluation this year It could have
been foreseen that 1t 1s axiomatic that
the mills will demand more because they
do not buy at the old prices, because their
cost of production will be more and natu
tally they will demand a higher price
But the fact remains that the Government
and the SIC bhave bungled the whole
thing and today we are faced with a
scrious situation  Not only 1s thcre an
o0 per cent cut in the allotment but the
prices have also gone up very much This,
of course, 15 beyond our control It 15 a
diffirent question  But the pomt s that
along with the cut in the allocation, an
increase 1n pricc will put a terific strain
on the resouices of the economy of news
papers  Already, ncwspapers are closing
down or are on the veige of closing down
IThis 1s no good for our demociacy And
what happens 1s that the first type of
newspapers will be small newspapers, run
by small proprietors or run by small par-
ties like us, which will be affected most,
and that s wherc the danger to demo
cracy arises

T'herefore, Sir, I say that 1t 1s no use
trymg to gloat over the thing It 1s no
use trying to justify the situation, saying
hat the Government has been doing every
thing about 1t The Government should
try to get fresh supphes.

We have got very good relattons with
Bangla Desh  Let us pay a little more
o Bangla Desh instead of giving 1t to
the Canadians or the Scandinavians 1
would say that in order to keep good
neighbourly relations, even if we have
to give a little higher price to Bangla Desh,
let us get all the newsprint that they pro-
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duce so that we can feed cur newspapers
here,

Another thing I would like to ask is:
What special steps are the Government
going to take to see that small newspapers
do not die?

SHRI I. K. GUJRAL: I think, Sir,
since I was speaking in Hindi, my hon.
friend did not fully understand what I

said. The basic issue is that we had
firm commitments with countries for the
quantity that we needed. What other

steps could have been taken even if the
dollar was devalued? Is it being suggest-
ed that we should have gone to them
and told them: Please charge us more be-
cause the dollar is devalued?  The basic
issue was that firm long-term contracts ex-
isted,. They had the quantity and the
price mentioned. The dollar devaluation
was not a factor mentioned in the con-
tract itself. It was nowhere laid down
that if the dollar is devalued- the price
will be revised. Therefore, so far as the
legal commitment was concerned, we were
on a very firm ground. When they wanted
to negotiate, we promptly re-negotiated also.
We did not lose time. Even on that
ground, it was in our favour. But we did
not hesitate; we went and re-negotiated.
We had to pay more and we had to get
less supplies also.

So far as small newspapers are concern-
ed, as I have already stated, I repeat my
sympathy and myv feeling of anguish. But
the situation that has arisen is for all
newspapers—small newspapers and  big
newspapers. It is not a question of ‘A’
newspaper or ‘B’ newspaper. Of course,
the economy of small newspapers is not
very strong. We have taken one care.
We have decided that all the existing news-
papers which are up fo 15,000 circulation
and have 8§ pages, will not be affected by
the cut. Therefore, the small newspapers
to that extent will get covered. We have
taken steps and we have recommended to
the Ministry of Commerce and the Minis-
try of Industry that the existing ban on
white printing paper should be withdrawn
so that the newspapers can use the white
printing paper.
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SHRI K. P. SUBRAMANIA MENON:
It is very costly FEven newsprint is very
costly, It is very unfortunate. The cost
factor has become of lesser relevance now.
We have tried to do our best to come to
the rescue of the papers. Our eflorts are
continuing. The Prime Minister took up
the case when she went to Canada.

SHRI BHUPISH GUPTA (West Ben-
gal): I read her speech. In her speech
to the Members of Parliament, the Prime
Minister said, ‘“We have no ideologies to
import. We have other things to import."
It seems that the Canadians have not ex-
ported the newsprint.

SHRI 1. K. GUJRAL: Many other
countries who say that they have ideologies
to export have not given the newsprint
That is apart.

SHRI BABUBHAI M. CHINAI (Maha-
rashtra): The hon. Minister has said that
the total requirement is 2,30,000 tonnes
and our availability is only 1,63,000 tonnes.
That means we are short of ahout 37.1
per cent. When we know that we will
have to depend on others for our nced
of newspaper print, can we not have a
little buffer stock to tide over some diffi-
culties?  Why are we not thinking in
terms of having a buffer stock?

Then I would like to know from the
Minister about the State Trading Organi-
sation which is looking after this import
of newsprint. The State Trading Orgam-
sation is looking after thousands of items
and this is one of the items on which they
have bungled in the sense that thev have
not paid their full attention to the re-
quitement of newsprint of this country
with the result that we are todav in this
difficult position in spite of the fact that
we had certain contracts. Sir, in view of
the fact that dollar was devalued, we should
have envisaged that something of this
nature would happen and therefore we
should have started taking action in this
regard.

The third thing which I would like to
point out is that instcad of entrusting this
thing to the State Trading Corporation,
is it not desirable after this experience
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that the Information and Broadcasting Mi
nistry should take care of mmpoit of this
newsprint?

Also, Sir, I would lke to Lr;ow from
the hon Minister whether there was any
escalating clause 1n the contract which we
entered 1nto with the Scandinavian coun
tries or Canada so that they could get the
clue to get out of the commument 1 would
like the Minster to enlighten me on thiy

POll’l[

The NEPA Mills was set up over 20
vears ago Its current production 1s less
than 40,000 tonnes In the meanwhile
vou said that two public scctor projects
are coming up One private sector project
has not come up at all I have informa
tion that 1n the last 10 years a number
of licences were given to private parties to
manufacture newsprint In  Assam, Maha
rashtra Kerala and Himachal Pradesh
Now, all these licences have not fructified
Have jyou gone into 1t and tried to find
out whv no licence has fructified? Is 1t
due to some price factor? Is 1t that the
State Government has not helped them?
Wil you please explamn to us what 1s
the reason for this?

Then will the Government clarify whe
ther the control over prices of newsprint
made 1t difficult for entrepreneurs to
undertake production or whether the con
ceined State Governments did not extend
necessary facilities?

Then T would also like to know whether
there 1s anv proposal for setting up of a
captine plant in Canada with you or with
the Industry Mumustry or with you and
thc Industry Minstry jorntly so that our
requirement can be fulfilled tll we are
self suficient  If so, will you kindlv give
us somc details of that captnne  plant?
Then I would like to know whether with
this 30 per cent curb 1n newsprint the
Government proposes to ensure that the
interests of the consumers are safeguarded
There mav not be cut in the number of
pages as you said but I hope, simultane
ously, the price of the newspaper will also
be cut

Sir, T would Ithe to know whether there
1s any proposal to allow newspapers to
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charge a higher tanff for their advertise
ments 1n heu of this 1 would also hike
to know whether the present cut will
adversely affect the small ncwspaper and
language newspaper and 1f so what steps
are proposed to be taken to safeguard
thar position  Finally, I would like to
know whether the Government has anm
fear 1 their mund that by this cut some
foreign countiies will have a dominating
power on certain newspapers and thereby
will penetrate in the country 1n the news
print and newspaper industry much more

than what they are supposed to do at
present
SHRI 1 K GUJRAI Sir, my hon

friend has raised quite a few ponts which
are very important and significant The
fiist pomnt that he has rased 1s about the
buffer stock I might tell my hon friend
that we have been carrying buffer stocks
Lot imstance an April, 1972 STC had ahout
18 000 tonnes 1n the buffer stock News
pipers are allowed to draw on this buffer
stoch whenever there 1s delay 1n shipment
etc  But as you know thc newsprint s
a perishable commodity  We cannot store
it for a long time because 1t gets affected
by pesticides and 1ts strength also dimi

mshes  Therefore, 1t has to be disposed
of quicklv  Unfortunately, <sincc Decem
ber the situation has been deteriorating

and the result has been that it has drawn
heavily on the buffer stoch that we had
Although by about January this yeai we
had about 10000 tonnes in our buffer
stock  the situation now 1S not so good
This buffer stock policy has paid dividend

but unfortunately we do not have much
of 1t

So far as anticipatory steps were con-
cerned 15 I have mnformed mv  friend

already, the anticipatory steps were taken
wn the form of contracts (Interruptions
The Taw Ministry’s advice to us was that
the contract was totally favourable to us
ind our stand stood totally vindicated so
far as the contracts were concerned The
Law Mmusiry did sav that if we were to go
in for arbitration or hiigation the contract
was 1n our favour

SHRY BABUBHAI M CHINAI
there any price fixed?

Was
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SHRI I. K GUJRAL: No, there was
no price fixed, there was no price hike,
The price clause was there so far as
Canada and Scandinavian countries were
concerned, on mentioned prices, firm com-
mitments as well as options were men-
tioned. We have satisfied ourselves that
the contracts were satisfactorily  drafted
and they were in our favour but discre-
tion is a better port of valour sometimes
and I think discretion had to be used
this time.

SHRI BABUBHAI M. CHINAIL: What
about taking the newsprint in vour de-
partment?

SHRI I. K. GUJRAL: So far as taking
the newsprint in the Ministry of I and B
is concerned, as it is, we formulate the
policv, we work in close collaboration with
the STC. The difficulty is that the total
import quantum ranges from Rs. 25 crores
to about Rs. 27 crores annually. Now
to set up a department for this much is
not a verv practicable thing. It is a very
small item. Then, it is also spreadover.
I think in all we are importing from
8 to 9 countries. Sometimes it is a very
small quantity, for instance, thousand
tonnes from one countrv. Therefore, to set
up an organisation only for this would
nat be a practicable proposition.

So far as NEPA is concerned, I hope my
hon. friend remembers the historv of Nepa.
Originally it was not set up under public
sector. It was set up by a private partv,
1 think the project was wrongly conceived.
Then the Madhva Pradesh  Government
took jt over and from the Madhva Pra-
desh Government this Corporation took it
over but it has always been suffering from
the problems of congenital  deficiencies.
The availability of raw material in that
area, the tvpe of plant that was installed,
the type of management that was provided
—all these naturally had an overall im-
pact on its total performance. But T am
told something is being done and by the
next vear we will be able to do something;
it might go up to 70.000 tonnes.

So far as Kerala is concerned, Kerala
is a public sector organisation. Steps are
being taken to step up and we are hoping
that bv about 197879 we will be in a
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position to get about 80,000 tonnes. Re:
garding the other projects as mentioned
by my friend, so far as 1 know, subject to
correction, I think there is a mix-up bet-
ween the newsprint and paper projects.
I think most of the projects that my friend
has mentioned are paper projects. So far
as 1 know the newsprint was only the
Himachal one and there, 1 have already
informed my friend, the party which took
the licence has not taken steps. So far
as the price factor is concerned, it has
been mentioned time and again that per-
haps our price structure is a type of struc-
ture which does not provide incentive.
Now that is very difficult for me to swallow
because for instance in NEPA we have
been selling. if T remember correctly, three
years ago when 1 was in this Ministry
earlier, at about Rs. 1,000 a tonne. Now
we have been offering till last vear about
Rs. 1,565 per tonne. 1 think there may
be some increase now. Kindly keep one
thing in mind that it has been an eco-
nomic price though small parties there to
have not been able to increase may have
suffered. Now one of the entrepreneurs
said that he would set up a unit if he
was assured Rs 2,000 per tonne. How
can 1 do that? Even in spite of the
rise that we agreed even today we are
providing it at a much lower price and
this demand was there three years ago
when the price was much lower. There-
fore these arguments are used just as a
cover for many of their deficiencies.

SHRI BABUBHAI M. CHINAL:
tive?

Cap-

SHRI 1. K. GUJRAL: So far as captive
plant is concerned, this idea was nooted
in our Ministry after this situation arose.
T have been feeling two things.  First
we should explore the possibility of having
captive plants. Also we started sound-
ing if either from Scandinavia or from
Canada some parties would be interested;
we could set up a plant. The initial
response that we have received through
our diplomatic channels is encouraging but
I think it is too early for me to say any-
thing in detail about it. I can only say
this that we would encourage both the pro-
positions.

SHRI BABUBHAI M. CHINAI: News-
paper price and advertisement charges.
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*HRI 1. K. GUJRAL: So far as news-
paper price is concerned. as T have said
m i statement  unfortunately reliable
data is not available. We set up a fact-
finding committee more than a vear ago
and I was telling newspapers all the time
that it is in their interests to give us data
so that we really know what the cconomy
is like. So it is not a question of bargain-
ing but unfortunatcly the newspapers did
not co-operate. Then you would remem-
ber, Sir, we had decided to give the Com-
mittee pouwers under the Commission of
Inquiry Act which we have given and
now some data is coming 1n. 1 can only
say at this stage that if convincing data
1s provided our reaction will not be un-
svippathetic,

SHRI BABUBHAl M. CHINAL
tiding?

Adver-

SHRI I K GUJRAL: I am saving with
respect to all whether it is price or adver-
tiscment charges. The only rhing 1s it is
too eatly for me to commit myself but if
anv case is made out before me mv re-
action will not be unsympathetic because
I am keen that the newspapers must con-
tinue to function.

MR DEPUTY CHAIRMAN: Mr. Kum-
bhare

SHR1 BABUBHAI M. CHINAI- What
about foreign intercsts?

MR DEPUTY CHAIRMAN: I am call-

ing Mr. Kumbhare. You cannot go on
asking while the Minister is replving.

SHRI N. H. KUMBHARE (Maharash-
tra) It has been stated by the hon. Mi-

mister that because of the Supreme Court
indgment there will be umiform cut in
the supply of newsprint to all the news-
papers irrespective of whether they are big
or small T would like to know from the
hon. Minister whether that judgment will
come in the way of giving protection to
the small newspapers and if not whether
the Government contemplates to give some
protection to the small newspapers

SHRY I. K GUJRAI: As I have said,
the judgment does not give much option
to us but some protection will be afforded
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to papers which have a crculation up to
15000 and 8 pages

DR. K. NAGAPPA ALVA (Mysore): Sir,
it is now 25 years after independence
¥rom the figures that are available our
domestic output is only about one-seventh
of our requirements. I must say that the
sovernment has totallv failed in their po-
licy, in their programme, in their import
and more than anvthing else in their at-
tempt to have greater output in the most
important sphere of newsprint production.
Sir, it is clear that there have been con- ~
tracts between Government and Govern-
ment of friendlv countries. When I look
at the figures 1 find that Russia has also
failed to supplv over 50 per cent of what
it promised. There have been contracts
with private firms where the shortfall was
only one-seventh. Newspapers are the most
effective instrumems for the creation of
public opinion in the country. The suc-
cess of democracy depends on the public
opinion that is created and the Govern-
ment is responsible for enabling news-
papets to have the widest possible circula-
tion It is more so in this countrv. When
the Government is having complete autho-
rity over All India Radio, television, etc.
the circulation of papers must increase,
but what we are seeing from the perform-
ance of the Government is thev have fail-
ed miserably. It looks as if there is an
attemapt to curb newspapers, to curh the
freedom of the press. I must also sav
painfully there is an attempt to have a
committed press. Even this I doubt. In
Cevlon what kind of Government there
is> There in the name of diffusion of
press management, thev have taken over
laree paper concerns. I am onlv coming
ta the point to sav that there is definitely
a grand design. The Minister, the spokes-
man of the Government have been re-
peatedly saving about the diffusion of press
ownership and other things. This creates
a doubt in us as to whether the Govern-
ment have made sincere and serious efforts
to have larger production of newsprint
in this country and implement the pro-
gramme T do not know whether the
STC have done their very best in this
matter, It is a very important matter.
Will the Minister give a categorical assur-
ance to this House that he will make
every attemnt to see that the minimuin
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quantity of newsprint is supplied to these
papers, big and small alike? At the same
ume they should make an effort from now
on so that by the end of the Five-Year
Pian we will be, as far as possible. self-
sufficient.  Also, the long-range agree-
ments  and contracts that we will be
having should be effective cnough so that
we may have the supplies. I must once
again emphasise that this is an onslaught
in a way on democracy and freedom of
press. 1 cannot sav whether it is a grand
strategy or not. But whatever it is, the
fear in the public mind must be removed
by you, and it is for you to sce to that.
1 know the potential in this country itself,
in the matter of production of newsprint
it is so much. You make a sincere cffort.
i know that you can do this, And 1
want a categorical assurance that there
wili not lbe room for the people of this
country to say that there is onslaught on
democracy and the freedom of the press
itself.

SHRI 1. K. GUJRAL: Sir, you will
agree that it is more of a political speech
which my friend has made, and I do not
think it has a very dircct relevance to the
subject we are discussing. But 1 will only
say one thing in reply to lum that he
has been very allegorical so far as the 25
years of freedom is concerned. We are
proud of this 25 years of freedom. Even
about the press we are talking of, the
number of newspapers in India has multi-
piied many times, circulation has gone up
considerably, and our investment in news-
print also has been going up every year.
There has been a steady ratc of growth both
in the number of papers, in the pages
of papers and in the circulation of papers.
Therefore the Government’s policy  has
been  aliwvays to encourage the growth of
the press, which is bearing fruit.

One thing more—my friend will keep
in mind that every country in the world
does not manufacture newsprint, and every
country in the world is not self-sufficient
in newsprint. There are only a few
countries in the world which manufacture
newsprint because of the locational situa-
tion of the raw material itself. In our
country we are manufacturing it to an
extent. But a new problem has been posed
before the industry for the last three or
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four or five years, I mean industry not in
the sense of newspaper industry, but in
the sense of newsprint industry. The
newsprint  industry depends upon wood
pulp. Now, as my hon. friend would know,
wood pulp can be used for newsprint,
can al:o be used for rayon and it can
also be used for tire cord. And therefore
even the countries which have been con-
ventionally and traditionally manufactur-

ing newsprint arc also thinking  whether
economically it 15 better to manufacture
newsprint or to manufacture rayon or

manufacture tyre cord. And I think this
is one of the dilemmas which have always
been before the Industry Ministry. I have
been ascociated with the details regarding
Kashmir. For instance, at one stage we
were thinking of setting up a newsprint
factory there. But then the technologists
said, 1l we are goning to use the same pulp,
then whv not use it for tyre cord or for
rayon, which would definitely give a more
gowth rate cconomically. and  export it
and import newsprint? These are the issues
which cannot be settled across the House
like this in a debate But basically kindly
keep in your mind—we have been increas-
ing our foreign cxchange allocations every
vear for the import of newsprint. And
this year, in spite of the economic situation
being what jt is, in spite of the fact that
liere is a considerable strain on our foreign
exchange resources, the Department of Eco-
nomic Affairs was very nice to us, they
gave us a very good allocation But we
have not been able to utilise it because
of world scarcity. The situation is not
dine to Governmental policy. I can only
assure my friend, Dr. Alva, that we on
this side of the House, now and before,
when he was with us also, have always
been committed to the freedom of the
press, we have always been committed that
the press must continue to prosper. But
one thing he should keep in mind—he
has drawn my attention to what he has
chosen to call the delinking and diffusing
of the press. Government has repcated
here, and I am repeating here—we stand
firmly committed to the policy that big
business must he delinked from the news-
paper industry. It is not in the interests
of the freedom of the press. And that is
why we are trving to follow that policy.
and I hope that my friend, Dr. Alva, in
spite of the fact that he has crossed over
to the Opposition, is today not speaking
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on bchall of those who own and want to
control the newspapers

SHRI ABU ABRAHAM (Nominated)
There are onlv one or two points which
I pant to make According to a statement
privately arculated by the IENS, the Gov-
ernment rejected the contract that was
oftered from Canada two yeais ago, when
th¢ price was 175 dollars per tonne, on
the ground that it was five dollars more
than the world market pricc 1 would hke
to know 1f this 1s true

Sccondls, 1 owould bike to know 1f the
Mimster thinks that there s a likelithood
that a number of journalists and others
might lose therr jobs because of  the
crisis

SHRI JOACHIM ALVA  (Nominated)
Why should the journalists lose their jobs?
Takhe over the industry

SHRI ABU ABRAHAM
whether the Government will
take anv steps to prevent that

I want to know
be able to

S>HRI I K GUJRAL So far as the
working journilists are concerned I hope
no newspaper owner will be unwise to
resort to this unhealthy practice and 1
hope steps will be taken to absorb the
strain that 1s being caused and 1t will
not be passed on to the working journa
lists Of course, the Government will try
to come to the rescue of the working jour
nalists I hope that sitmation wil not
arise,

So far as some paper which has been
arculated by the TENS 15 concerned, 1t
1S a very strange type of argument, wisdom
of this kind, that I am now being told
that two years ago when newsprint was
available i abundance at cheaper prices
1 should have, at that stage, bought 1t
at higher prices because 1t suited some
foraign manufacturer who were buving at
cheaper prices Our needs were being met
Our long term contracts had been signed
This 1s a very unbusinesshike proposition
being made by businessmen that two years
ago I should have bought at five dollars
more when I was putting 1t at five dollars
cheaper.
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to a matter of urgent 168

public smportance

SHRI A G KUI KARNI (Maharashtra)
Much of the quesions have been ashed
Now onlv two points 1 want to get clanfi
ed M Gural has stated that within
the four corners of the decision of the
Supremc Court the small newspapers and
the rcgional newspapers would be sup
ported n regard to the supply of news
print 1 want to have a categorwaal assu
rance when this matter 1s being raised on
various pretexts and all the ume the Gov
ernment 1s comung forwaid with the Su
preme Court judgment 1 can understand
the anwiety of the Government to give
the highest respect to the Supreme Court
judgment but the regional and local news-
papers have got the more unportance and
priority value as rcgards the dissennnation
of news and building up of democracy at
rural level May I know from the Mi
nister  whether 1n keeping with whatever
the legal advice he has got, 1s there any
possibtlity of giving weightage particularly
to the regonal and district level papers
which are suffering very badly because of
the 30 per cent all round cut? There
must be some selective approach under one
respect or the other because Mr Gujal
ts clever and pragmatic enough and knows
the value of rural education through the
newspapers

My second pomnt 1s the suggestion made
by my colleague, Mr Babubhai Chinas
about the joint sector foreign capital pro
Jects  When Mr Gujyral himscdf  knows
that n this country or in any foreign
countries the conventional raw material 1s
exhausted thcre 15 an alteipative raw
matenial like sugai cane bazas He 1s
himself awarc about the jont sector pro
Jects run by the <o operatives because in
U P, Bihar, Maharashua, Mysorc and
tn Tarml Nadu large numbers of co opera
tive sugar fact wies have got the raw mate
nals  Mr Cujral knovs very well In
stead of having joint sector projects with
the foreigners why do you not have jomnt
sector projects with your own colleagues
who have got raw materials 10 offer®> But
the only smig wlich vou tourself have
understood 15 the pioblem of price  The
NEPA price you have raised to Rs 1,300

SHRI I K GUJRAL It will be raimed
more
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SHRI A. G. KULKARNL You have to
accept one point. I do not want to go
mto the economics of these projects. These
projects ate very heavy capital intensive.
According to the World Bank for one
plant of about 200 tonnes you require
Rs. 30 crores. The World Bank does not
give loan because the production created
out of Rs. 30 crores investment is Rs. 5-6
crotes.  So unless the Government of India,
as a policy deusion, comes out to help
the co operative sugar factories to have
these newsprint plants with bagas, which
1s the only solution, this type of thinking
would not be banished once and for all
from the Gosernment’s mind.

Tastlv, T want an assurance from the
Minister that it is rightly suggested that
because of the 30 per cent cut the jour-
nalists are going to be affected. I know
definitely that the press barons will take
benefit from this reason of 30 per cent
cut. S0 you must assure this House about
the price factor. They can increase the
rates for advertisements of luxury goods,
cosmetics and all those things, but the
price of the newspaper must be assured
as it 15 and the services of the journalists
must be safeguarded.

SHRI JOACHIM ALVA: The Minister
must guarantee that nobody will be sacked.

SHRI I K. GUJRAI: Sir, my hon.
friend is a very learned co-operator and
he co-operates whenever the situation is
difficult. That is why one of the things
that he has suggested of late is the bagasse
technologv and 1 must pay him a com-
pliment because he has taken pains to
go to Mexico and study the details of this
technology.

SHRI BHUPESH GUPTA:
him?

You sent

SHRI I. K. GUJRAL: No, he went on
his own. But he has studied the bhagasse
technology and 1 think the proposition
that he has submitted to the Government
is under examunation. I think if bagasse
can be utilised as raw material for manu-
facturing newsprint, it will be a very
good auwgury for thiv country.
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So far as the price is concerned, natural-
Iy it is dufficult for me to say offhand what
will be the price of a plant which will
be set up after the new technology is
accepted.

SHRI A. G. kULKARNI: I did not ask

about it. I said you should have 2 joint
sector with the co-operatives, not with
foreigners.

SHRI1 I. K. GUJRAL: Well, if it is a
jomt secior between me and Mr. hulkarni,
we can start it tomorrow. But the diff-
culty is that I do not decide about the
jont sector ot about the financial policies.
The concerned Mnistries do it. But the
proposition that has come from the co-
operative sector needs consideration and
1 hope it will be considered sympathetical-
ly. So far as tus Minstry is conceined,
I can assure him that we have supported
and we will support the
technology bewg given

idea of new
consideration.

So far as the point regarding small news-
papers is conceined, I have said that within
the four walls of the

SHRI
walls.

A. G. KULKARNI: Break those

SHRI 1. K. GUJRAL: Outside the four
walls there is only jail. I hope my friend
does not want me to go to jai; if he
wants me to do it, I mught. But I have
to confine mysclf to the four walls of Par-
liament which 15 a great sanctuary . . .

SHRI A. G KULKARNI: What 15 the
chance of justice to the small people if
jou go on talking like this?

SHRI I. K. GUJRAL: Sir, my hon. friend
is a Mfember of Parliament. It is for him
to decide what place should be given to
the Supreme Court judgment; it is not
for me to decide. The Supreme Court
judgment is before all of us. It is a pub.
lic document. I am not saying about
anvthing which is known to me only. So,
as I said just now, we have been able to
give this much of limited benefit for news-
papers which have a circulation up to
15,000 and have eight pages, newspapers
with four pages and a circulation of 30,000
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and so on—you can go on calculaing ac-
cordingly, 1 am not good at mathematics
—and that 15 that this sector of newspapers
will not be affected by the cut, and thev
can have carculation up to that level

$o tar as working journabists are con
cerned, as I have said just now, I do hope
that the wiser men in the newspapers wiil
not resort to reduction in the stafl or to
showing the boot to the working journalists
because we are «ll with them I am sure
ways and means will be found to see that
the working journalists are not affected
because after all, freedom of the press
15 for the working journalists and I hape
they will continue to do their work

SHRI ABU ABRAHAM How long will
this situation last?

SHRT I K GUJRAL 1 cannot say be-
cause 1t depends on the world situation

SHR1 BHUPESH GUPTA We are 1n
trigued to hear that the Matador of Rajya
Sibha e Mr Kulkarm, has been to
Mevico  But that will not solve any pro
blem Now the Pryme Mimster had been
to Canada  Other Ministers are going
But the newsprint crisis conunues all the
same When the Prime Mimster went to
Canada, 1 thought that such problems
would Le taken up When I read her
speech, she was telling the Canadian MPs
that neither country had 1deologies to ex-
port but they had material goods to ex-
port 1 thought that newsprint contracted
by India would be taken up as one of the
export items from Canada to India  But
it seems that Canada gives neither 1deas
nor material goods But I would like to
know whether the Government or the Mt
nistry concerned took up the matter with
the Foreign Ministry in order that they
could, 11 their turn, take up with their
counterparts 1n the exporting countries and
find out why there have been such blatant
breaches of contracts Not that we can
do very much But if necessary you take
up the maticr  diplomatically with the
countties which do not honour their con
tracts or do pot ensure that the private
parties 1n those countnes fulfil their con-
tractual obligations with other countries
or the Governments of other countries

[RAJYA SABHA]

to ¢ maiter qf urgent 172

public importance

Sir, we are now facing an extremely diffi-
cult situation and thc small ncwspapers
are the most hit T am not so much wor-
ried about the bigger newspapers, they
can look after themselves 1 do not know
how much newsprint they have got It
well known that some of the big monopo
listic pruss, or the jute press you call them,
had bwilt up their buffer stock or what-
ver stocks they are  And there had been
blackmarheting 1n newsprint And I know
that 1 Calcutta, one newspaper house,
with the largest circulation of Bengali and
English editions and other weeklies also,
was selling newsprint in the blackmarket
The matter was Lrought to the notice of
the House, investigation was made, the
CBI went 1nto 1t and the report aiso came
out We do not know what action had
been taken against this paper 1 have n
nind the Anand Bazar Patrika group We
do not kpnow what 15 happering and we
should be told about 1t It 1s well known
that certain other chain newspapers 1n-
dulge 1n blackmarketing of newsprint They
make monev by selling newsprint in the
blackmarket and then utilise this money
for buving shares or cornermng shares and
so on I think, you should be on the look-
out for such quarters where Mr Goenka
ruled, apart from others He 1s in trouble
already  So, that aspect should be gone
imnto  What 1s the protection to the small
and medium newspapers® How are they
going to be protected® I find that the
big ncwspapers have resorted to a techm-
que of bringing out market supplements
Thev consume paper They are escaping
any restraint on advertisement Iet them
earn through advertisements but consume
onlv chedper paper instead of using scarce
paper or earming money or making profit
Can we not tlunk of some law, some Tegu
latory and other measures which would
stand the constitutional test 1n the Supreme
Court 1t order to check such things on
the part of big papers which are now re-
sorting o the technique of diverting therr
paper for bringing out their so called mar
At supplements, consumer supplements
and other supplements in order to just
earn money®> That should be gone nto

Secondls, Sir, with regard to the question
of small and medium newspapers, has the
Government  considered discussing  this
matter  with  the Working  Journaliste
Organizations in order to evolve some kind
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of a scheme to meet the emergency so long
as we are not in a better position? That
is very, very essential. Consultation should
take place with them and also with the
owners of the small and medium news-
papers with small circulations. Have anv
steps been taken in this direction® Then,
in this connection, I should also like to
know another thing and that is about pro-
duction. I was a little disturbed when I
heard that he would be prepared to invite
Canada and other foreign interests to set
up factories here. Why> We can get theit
technical  knowhow  whenever we like.
should it become necessary. But surely we
need not allow them to have investment
in this country and then start another
chain of industries in the paper industry
and allow them take awav money from
here. Whv should it be done® Produc-
tion should be in the public sector. 1
know my friend, Mr. Kulkarni, is in a co-
operative sector and he has made the co-
operative sector something verv interest-
ing .

AN HON. MEMBER: Joint sector.

SHRI BHUPESH GUPTA: Well, joint
sector is entirelv a fraud and it is a bogus
sector in this matter. And 1 think the
Minister has not made up his mind. Why
have vou given licences to them?  Why
did you give licences to them which have
not been honoured? They have pocketed
the licences and done nothing. Why do
you not revoke these licences and disqualifv
them for any future licences? These peo-
ple stipulate that unless the Government
assures that a certain quantity would be
bought from them, they would not set up
factories and materialise the licences. Is
it the way to deal with such people® There-
fore, 1 say that the Government should
work out a scheme of production, projects
of production. 1 think the time has come
when we must try to be self-sufficient as
far as possible, to the maximum extent
possible, in the matter of production of
newsprint in the public sector. That is
very, very essential today. A suggestion
has been made, some people advised
him

(Interruption)

MR. DEPUTY CHAIRMAN: You should
wind up now.
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SHRI BHUPESH GUPTA: ... sell them
in the market, earn money, import news-
print and start running the newspaper. Is
it the way to run the newspaper? News-
papers are a vital aspect of our nativnal
and public life. Surely they should get
the needed priority in this matter and we
canpnot make that contingent upon getting
imports bv sceking export where there
will be all kinds of bottlenecks, blackmail,
pressures and other international difficul-
tics, ~ Why then should the Government
not go in for production of newsprint, ex-
plore the possibilities of starting imme-
diately in the country with the assistance
of favourable terms from foreign countries
our own factoiies in the public sector for
producing quality newsprint? It is pos-
sible to do so. Has there been anv esti-
mate of the possibility of raising the pro-
duction of newsprint within a given time,
with given resources? Has your mind been
applied in this direction? You are grop-
ing in the dark going to Canada and Scan-
dinavian countries finding nothing  and
making speeches all the time and getting
some speeches here also. That is all about
it, Theretore, this is how it should be
handled. (Time bell rings). Finally, be
fore I sit down, passingly he mentioned
the Government is committed to the de-
linking of newspaper from  industrial
houses. I have been hearing it for the
last  fifteen  vears or more than that,
seventeen years .

SHRI PITAMBFR DAS:
to it by now

You are used

SHRI N. G GORAY: That means the
commitment 15 a long-term commitment.

SHRI BHUPESH GUPTA: I do not
khow. In the meanwhile I have seen many
Ministers of Tnformation and Broadcasting
getting delinked not only from the Cabi-
net but also from the ruling party and
from public life That delinking process
15 taking place, but the other delinking
which we were promised, the delinking of
the press from the industrial houses, has
never materialised Why? Big barons and
tycoons have built up mounting pressure
on the Govcinment and others with the
help of some officials and some prominent
political personalities, well fortified in their
seats of authority and power. Why is this
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not being done? May 1 have an assurance

from the hon. Minister as to the time
limit> How many times assurances have
been given that within sach and such

time, during tlus session, the next session,
the session after that, the Bill will come?
But never it came. I know that Shm
Gujral will say something. He is a smart
young man and I have no doubt in my
mind his will be a smart performance which
many Ministers are incapable of. I know
that. But smartness is no substitute for
political honesty or for moral standards
in public life. I am not blaming him
I am charging the Government of making
immoral  statements in Parliament and
finding one excuse after another with a
view to evading the measure which should
have been taken many jears ago and for
which there is commitment under the re-
port of the Press Commission and by the
various statements made by the Govern-
ment on the floor of both Houses of
Parliament.

SHRI I. K GUJRAL: We all have a
great deal of 1cspect for Shri  Bhupesh
Gupta and whenever he says something we
treat it with a great deal of respect,

First of all, I would like to clarify one
thing. When the question was ashed about
the Canadian offer of captive plant or set-
ting up a plant here, I did not enunciate
any policy. I must clarify it. There is no
specific proposition before the Government.
The only thing 1 said was this I wanr
to clarify that, if T was not clear enough
So far as financing policy is concerned,
whether foreigners should come, whether
it should be in the joint sector or private
sector—these are all outside the purview
of this Ministrv. We do not enunciate any
policy on this account and therefore I am
not making anv statement whether it is
vis-a-pss  Canada or Scandinavia or any
other  country. So far as setting up of
the plant is concerned, that is for the Mi-
nistry of Industry to decide, when any
specific  proposition comes up At the
moment no specific proposition has come.
Only initial or preliminary soundings have
been initiated by us to check up as to
what steps we can possibly take to meet
our future deficit. Therefore my friend
Shri Bhupesh Gupta can rest assured that
if newsprint comes here, it will be within

(RAJYA SABHA)
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the overall policy of the industrial poliey
of the Government. If according to the
industrial policv newsprint should continue
to be totally in the public sector, naturally
it will be so. Ministry of Information and
Broadcasting has neither been asked nor
have we offered any opinion about the
change of the policy in this context.

So far as delinking is concerned—he
spoke very enthusiastically about it and
1 appreciate that—he will recall that we
have not been able to bring forward the
Bill or Act on this because of two or three
reasons. You will recall that there were
two Supreme Court judgments—majority
judgment and minoritv judgment—recently
on the subject. The last judgment has
come only recently. ‘That by itself was
a limitation on us. As long as we have
not come to the conclusion so far as these
judgments are concerned, we are not in 2
position to finalise the Bill on delinking
which is in keeping with the policy com-
mitment made here. But I can tell you
that we are definitely going to do it. We
stand committed to it. We are studying
the judgments and 1 hope very soon we
should he in 2 position to meet the nceds
of our commitment. We want to do it.
It is not either to oblige Shri Bhupesh
Gupta or anybody else. We ourselves feel
that freedom of the press can be assured
oulv if the delinking takes place.

As regards the production of small news-
papers is concerned, I have already explain-
ed it. And the tvpe of protection we are
trving to give to smaller circulation papers,
1 have already mentioned and therefore 1
will not repeat it. Yo far as working jour-
nalists are concerned, I hope no such even-
tuality will arite. | hope no such situation
will arise

SHRI BHUPESH
ments of big papers?

GUPTA: Supple-

SHRI 1. K. GUJRAL: The Supreme
Court judgment says that we cannot tell
them how to use newsprint. We can only
give them newsprint.

SHRT BHUPFSH GUPTA: You cannet

tell them. But certainly you can cut their
quou.
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SHRI I. K. GUJRAL: We are cutting
50 per cent.

SHRI BHUPESH GUPTA: Cuvt more.

SHRI I. K. GUJRAL: The judgment
is clear that we can onlv cut equally for
evervbody.

SHRI BHUPESH GUPTA: In that case,
let the matter be discissed.  Your object
is beingy defeated when they use the news-
print for other things. They may not
increase the page. But they would use it
for other things. Therclore, you should
discuss this matter with the officers and
sce what can be done.

SHRT 1. K. GUJRAL: So far as this is
concerned, I can tell you one thing. If
you want to know my views or the views
of my Ministry on the subject, we are
entirely in agreement with you, because we
feel that the present policy of allowing
some of the newspapers to have 50 per cent
or 60 per cent or 70 per cent of the quota
utili<ed for advertisements only is defeating
the very purpose of the newspaper itself
and we are in agreemont with this. We
also feel strongly that it is not only this
that the reader does not get the worth of
his money that he pass, but also, at the
came time, the foreizn exchange that the
country spends on importing the newsprint
i= a'so not well utilised. Therefore, so far
as I am concerned, so far as my opinion is
concerned and so far as the opinion of
the Information and Broadcasting Mini-
stry is concerned, thee is no difference
of opinion between Mr. Bhupesh Gupta
and myself on this issue, . .

SHRI BHUPESH GUPTA: They are
issuing consumer siipplements, etc.

SHRI I. K. GUJRAL: The limitation
has bcen set by the Supreme Court judg-
ment. . .

SHRI BHUPESH GUPTA: How long
will you wait? Why not discuss it?

SHRI I. K. GUJRAIL: We are going to
set up a mall committece in connection with
the Press Council and we will utilise that
occasion to discuss these issues also.
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SHRI BHUPESH GUPTA: Why Press
Council? You are going to the Press Coun-
cil for this?

SHRI I. K. GUJRAL: Please do not
misunderstand me. I am going to invite
a small committee of the Members of Par-
liament in connection with the Press Coun-
cil—and I am not going to the Press
Council—on which, I hope, Mr. Bhupesh
Gupta will also be there.

SHRI BHUPESH GUPTA: Then you
are inviting trouble,
SHRT 1. K. GUJRAL: Well, T have

always loved the trouble that my friend,
Shri Bhupesh Gupta, gives, because trouble
though it is, it is also enjoyable at the
same time.

MR. DEPUTY CHAIRMAN:
Yashpal Kapur.

Yes, Mr.

Y gma™ FAT (ST W) ¢
Iqremer oY, W5 wEEw ¥ &S FE-
famq ¥ @iy &t &1 sEE o
M @ wES 97 ATy S §
R A g9 a@ F ax A A
gt f1 o e & @y fer @ PR
fgr off & & A9 aF Hq0 wERT
¥ gan @Al HEA )

| A &F g fF wmad 30
Wiz FT F @A B g Sad
Wt g g7 ¥ far W@ oW
%: g T T@KT 937 & qO &9
gag @ afew 2mr ag wan §
5 =islt FT FEaw a FEr 12
g% FT BT QT ¢ " = oar
FEAT 6 % &1 & T g ar
g ghm & FT Wt qeAe g fF
30 qEdT FT FOGT HY 9T FAM
ag Sfeesw ¥ @ gm, I 9™
F W G, FGIT T ATF IH
ft Qo ER——SUAT FT FqGA
A 12 B w7 I Wr g A fgd
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T SEEAR 6 g% FT gl AT W
ST 3¢ FTw@ATY § T A ST EEA
g | gEa" g 3FF W@AR
gag @ 9 @l ST A
st s« @ 2 s Eine
FTAZ 600 Fo JT 700 To FT THAT
g AR AMA @ e ] &Y fF arzE
fafew duv ux o srgary wY @ AT
IFT T ATALF €T § HHT 97 |
Ig T EWMI-— F& WEET ¥,
a1 e fefafes &1 50 =9 @,
ar st fadg & osEwr owra wsiae
FT wET @igy & fa¥ oud o
dgr A & ar ot g FEfaar
¥ Go7 ue faw @ § AW 4
qUAT QI FET @O% FT @ ad
g1 mmEw #r oema g1 faar
AT RY & SEN w9 BT g |
STk U far T oaw ¥ fad
g T f& ag ame fufar quw
g’ & = v Auive #4wA
FRA UIHET @F HY ¥, TR
FT &, 9A%1 faar & ag s siifwaw
qY B¢ wearRi &1 fogm@r frera
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g5 wat wERg s @ fEer o
AW F FIF & q G FWT R
2@ #v grge fafar 99 & o,
HTE #IFIT, F1E AR W A
sgaEa G2 & fagemt & fR7,
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o3t gafve ¥ TEad g7 fmm
ar o Tl g9 gFg T
faqz 9e¥ ¥ aE, =4 wOE W@
F gy gy FWA AT F AR HOH
ngE 5T gy fadwt ¥ 'R g
FNS FT &Y, E qT FI TG AT
g1 38 3w ¥fE R @y @y
I N Fa W g 0F T ar
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4T T WYY GRA  THES Y,
FT &80 ¥9A Fge fgfer v F
st fF g8 wga T==l F1 feaEl
# fau wfgw ag WY a@¥ F f&x
TEarl # Iq W T Ag GE
21 1 TEEY I I3 A9, &1 3T A
B99 § 9§ &Y g wrE, aQl
g, B SAHr AT AT wIA
F qEE § ST 9 & gEHAQAT
g #1f fafrz wm 3T SEw wiew
UM% q§ 9T FIE Al TET AT
1B HEAR, FATA AUAT AT
aYEl & wEarR,  ar Fre k¥
W MT g @I, WA BN
e @ Y g ¥ =Ad @,
g A Wi Fiew T@r g

¥ ag g fF ag N gsiuwe
T F g N FIST F 419 g
T gg W F5 oo g & @
qrga ¥ e A Al @ FRE
#aer a1 o1 fagfer fz F agd
&, 99FT AT AAT &I & AT FAT
fafmr  "wm, gATT SISO
faur, ot aw FE o fafor
FOAST ¥ AR F OFFTL WA
g 70 g fF Ag g W WY «F
g A1 wfger & &= H, a1 9
# Ot WY wOA gra AT
Foudr ¥ Fgn fv oAt ¥EA
FL 41 AT "wAA g fF wmw s
aafge @@t ¥ @1 QUd
SHRI JOACHIM ALVA: The ‘Times of

India’ and ‘Indian Express’ have a circula-
ton of 10 lakhs . . .

MR. DEPUTY CHAIRMAN:
wind up.

Let him

SHRI I. K GUJRAL: Sir, my friend has
pointed out that some Hindi papers have
reduced theu pag=~ but not the Fnelish
papers. I may only say onc thing that the
allocation that we are making is paper-wise,
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and not group-wise. So it is not as if any
chain paper might say that it can be trans-
ferted. That 1s not permussible. There-
fore, if they are cutting Hind1 and are not
cutting English, they will come to grief
because we will not be giving them any ad-
ditional newsprint, Whatever is possible
at the rate of 30 per cent cut will be given
to every paper—not to chain group as such.

The second point raised by Mr. Kapur
is about the black marketing in newspunt,
Now we have got four circulation checking
teams which go to all papers to check up
their circulation. We have found that some
papers over-state their circulacion. We have
taken penal action in the past. But I
might say that so far we have been lenient
to the extent that we have only cut down
their newsprint allocation. Now I have
warned them that from now on any paper,
big or small, which is found to be misusing
the newsprint or which is found to be mak-
ing a wrong statement will be prosecuted
under the law. And this action we are
geing to take in a very firm way, whatever
may be the paper.

So far as the bigger circulation papers
are concerned, my friend should keep in
mind that all big circulation papers in India
are not English papers. They are Indian
language papers like ‘Matrubhumi’, like the
Bengali papers  ‘Jugantar’ and ‘Anande
Bazar Paniika’, and Malayalam paper like
'Manorama’. Such papers have got a much
wider circulation. We are proud that the
Indian press has come up in Indian languages
and thcy are having bigger circulation.

So far as the freight difference between
the east and west coasts is concerned, I am
told that for the current year there is no
freight difference between supplies from
two Canadian coasts. The freight is uni-
form now—at forty-eight dollars.

MR. DEPUTY CHAIRMAN: Mr. Shinde

(Interruptions)

SHRI PATIL PUTTAPPA (Mysore):
Sir, I have been trying to catch your eye
for a long time. I wanted to ask a very
brief question (Interruptions)

MR. DEPUTY CHAIRMAN: No, please
. (Interruptions). Mr. Shinde.
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police atrocities on 182
Koological Park employees

STATEMENT RE DROUGHT SITUA-
TION IN THE COUN1RY.

THE MINISTER OF STATE IN
MINISTRY CF AGRICULIURE (SHRI
ANNASAHEB SHINDE): Sir, with your
permission, may 1 lay this statement on the
Table of the House?

THE

MR. DEPUTY CHAIRMAN: You lav
it on the Table of the House. Since it is
an important statement, it may be arcu-
lated to Members, and they will ask ques-
tions tomorrow.

SHRI ANNASAHEB SHINDE: S8ir, 1
beg to lay on the Table a statement on
the dicught siuwation in the various parts
of the country. [Placed in Library. See No.
LT-5189A/73.]

REFERENCE TO ALLEGED POLICE
ATROCITIES ON ZOOLOGICAL PARK
EMPLOYEES

SHRI BHUPESH GUPTA (West Bengal):
Sit, I have to draw your attention to the
new, item which appeared in vyesterday’s
Indian Express. I have enough info.mation
of the subject matter  even  otherwise
“Dethi Zoo workers obsersed a strike today
in protest against the alleged police atrodi-
tics on their union leaders. According to
the employee, their leaders were sevcrely
bcaten up ' Mr. Om Mehta, please note
it.  The Home Minister is never in the
House. He is the lcader of the House.
Where does e sit? Can jou give me his
address <o that I can go and read it to
him> He should give some more time and
grace the House with his longer presence.

MR. DEPUTY CHAIRMAN: Shri Om
Mehta will convey to him.
SHRI BHUPESH GUPTA: Shri Om

Mehta is always here. ‘“They were severely
beaten up v the police both in the zoo
and at the Tilak Marg police station yes-
terday.

“The union claims that the unwarranted
assault on peaceful employees of the Zoolo-



